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Ref. No.: GO ££9 /0.A. No. 5922024 Date: 28 /25 202

From.

Badri Nath Singh,
District Magistrate,
Sonbhadra,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Sub:- Submission of response on behalf of District Magistrate, Sonbhadra in compliance _of
directions issued by Hon'ble NGT vide order dated 21.08.2024 in the matter of O.A.'.\o.
592 /2024 News Item titled "Sonbhadra Bgal A RyFer qid=E4T &1 q1g gyl fAg=er,

WH QRT AHT appearing in newstrack.com dated 24.03.2024.

Sir,

In Compliance of Hon'ble NGT order dated 21.08.2024 in the matter of O.A. No.
592 /2024 News Item titled "Sonbhadra wrgell # et g &1 arg wewor frazor o R

A" appearing in newstrack.com dated 24.03.2024, the response of District Magistrate,
Sonbhadra is being filed herewith.

It is requested that the aforesaid response may be presented before the Hon'ble
Tribunal for kind consideration.

Encl.: As above.

Your's faithfully,

(BadrrNath Singh)
District Magistrate

Sonbhadra
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BEFORE THE HON’'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

2 ‘cketsg'&%)’ ORIGINAL APPLICATION NO- 592/ 2024
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Preliy] GRELS Gﬂfﬂigﬂ HHAT appearing in newstrack. com
dated 24.03.2024

NDOH- 26.09.2024

RESPONSE ON BEHALF OF THE DISTRICT MAGISTRATE,
SONBHADRA DM _OFFICE, LODHI SONBHADRA 231216
UTTAR PRADESH, INDIA IN COMPLIANCE TO THE ORDER
DATED 21.08.2024 PASSED BY THE HON'BLE NATIONAL
GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI IN
ORIGINAL APPLICATION NO. 592 OF 2024 IN THE MATTER
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NEWSTRACK.COM DATED 24.03.2024
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Sonbhadra do hereby solemnly affirm and state on oath as

under:

1. That the deponent is working on the above mentioned post
and being authorized officer in the captioned matter and well
conversant with the facts and circumstances of the case and
as such | am well conversant to swear this affidavit.

2. That this Hon'ble National Green Tribunal, Principal Bench,
New Delhi (hereinafter referred as Hon’ble Tribunal) vide its
order dated 21.08.2024 in Original Application No. 592 of
2024 in the matter of News ltem titled “Sonbhadra ®gal #
Rymrer guididi«t & 9rg ugyur g0 S Q1 AEET 7 appearing in

newstrack.com dated 24.03.2024, instructed the following:-

ubmit an additional reply within two weeks.

0. List on 26.09.2024....."

1. For complying of direction passed by Hon’ble NGT in this
matter, the additional reply as joint committee report dated

20.09.2024 is attached herewith as Annexure-1.

4

Response in OA 592 of 2024
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2. The conclusion of the joint committee report dated
20.09.2024 is as follows:-
“ _For complying of closure orders dated 10.01.2024 issued
by UPPCB, the mining activity of all 08 mining leases
covered in this matter are closed/ non-operational as per
facts came into light through mines office letters dated
5.07.2024 and 09.09.2024 issued by the Mines Officer,
Sonbhadra.”

3. Therefore, the above additional reply on behalf of the District
Magistrate, Sonbhadra is submitted before this Hon'ble

Wmﬂ%fbuna\‘;for perusai and kind consideration.

RS W R 52 S
mmmﬁd wo:h ; 3 \;s xnem::it* @
it ?1\? L\
Sl e VERIFICATION

|, the deponent named above, do hereby verify that the content of
paras '.£9.3. . .of this affidavit is true to my knowledge and paras
A& R.......... are true on the basis of records and as per legal advice.

No part of it is false and nothing material has been concealed. So help
me GOD.

"% Scanned with OKEN Scanner




Additional Status Report in pursuant to order dated
21.08.2024 passed by Hon'ble NGT in the matter of OA No.
592/2024 News Item titled “Sonbhadra WTgal & Ruwer gt

1 a1g Uguur =01, S Q@1 amar appearing in newstrack.com
dated 24.03.2024

1. Hon’ble NGT vide its Order dated 21.08.2024 on Original Application No.

592/2024 in the matter of News Item titled “Sonbhadra Wigal & Rymer
Ut ®1 91 ugNur figEu, I @1 AT appearing in newstrack.com
dated 24.03.2024, instructed the following:-

rr1.

.there were 8 stone mining units in the area in respect whereof closure orders have

been passed in January 2024 and all the eight stone mining units have been closed.

. However, in the reply dated 01.07.2024 submitted by the District Magistrate, it is said

that only 6 out of 8 mining leases have been closed and are not operational and two

have valid leases presently.

. The stand taken by above authorities is contradictory.

. Let UPPCB and District Magistrate both should verify the facts and submit an

additional reply within two weeks.

10. List on 26.09.2024...”

2. Uttar Pradesh Pollution Control Board had submitted status report before

Hon’ble NGT vide its letter no G0646/0A-592/2024 dated 08.07.2024 in

pursuant to order dated 22.05.2024 passed by Hon'ble NGT in the matter of
OA No. 592/2024 News Item titled “Sonbhadra Wrgdl # Rnyer gitdiiieh @1 arg
weuU U0, 9 Q1 Aer” appearing in newstrack.com dated 24.03.2024.

The letter dated 08.07.2024 is attached herewith as Annexure-1.
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w

. UPPCB has issued closure orders to 08 mining leases of District-Sonbhadra

under section 31-A of Air (Prevention and Control of Pollution) Act, 1981 (as

amended) vides letters dated-10.01.2024.

. In order to ensure the compliance of closure orders issued to 08 mining

leases by UPPCB vide letter dated 10.01.2024, District Magistrate,
Sonbhadra had directed to Mines Officer, Sonbhadra and Sub-Divisional
Megistrate, Obra/ Robertsganj, District-Sonbhadra vide ref. no. G 0633
/OA-592/2024 dated- 01.07.2024 for effective compliance of closure

orders.

. The mines officer, Sonbhadra vide their reference no.-886/khanij/2024

dated 05.07.2024 informed that mining activity of 06 out of 08 mining

leases are closed / non-operational. Rest 02 mining leases have valid CTO

presently, which details are as follows:-

a) M/s Shri Mahadev Enterprises, Gata No.-49498, Village- Billi Markundi, Obra,
District- Sonbhadra, Partner Mr. Arun Singh Yadav resident of Billi Markundi,
Post-Obra, Tehsil-Obra, District-Sonbhadra.

b) M/s ShriRam Associates, Stone Ballast / Boulder Dolostone Mining Project
(Section-4) Gata No.-7536G, M/s, Billi Markundi, Obra, Sonbhadra, Partner
Shri Ajay Kumar Singh son of Shri Omkar Nath Singh, Resident-18/188,
Ayyappa Témple, Sector-8, Obra, Tehsil-Obra, District-Sonbhadra.

. Thereafter, Regional Officer, UPPCB, Sonbhadra vide letter No. G 0865/ OA

No- 592/2024 dated 09.09.2024 has informed District Mines Officer,
Sonbhadra about the specific condition No. 18 of CTO’s of above
mentioned 02 mining leases namely M/s Shri Mahadev Enterprises and M/s
ShriRam Associates. The specific condition no. 18 of both CTO’s of above-
mentioned 02 mining leases are as follows:-

“...If closure order is issued by CPCB or UPPCB against the unit, then CTO issued

earlier will remain suspended during the closure period and after ensurng the

Page 2 0f 3 &/ ‘




compliance and afier revocation of closure order, the CTO will automatically be
effective with additional conditions mentioned in the closure revocation order.”
In the light of above condition, the CTO’s will automatically remain

suspended during the period of closure order is effective.

7. The mines officer vide letters dated 09.09.2024 have issued directions to
restrict the transportation and mining of minerals against both mining lease
namely M/s Shri Mahadev Enterprises and M/s ShriRam Associates. The
copies of letters dated 09.09.2024 attached herewith as Annexure-2 & 3.

8. As per facts came into light through letters dated 05.07.2024 and
09.09.2024 issued by the Mines Officer, Sonbhadra, the mining activity of
all 08 mining leases covered in this matter are closed / non-operational in

compliance of closure orders dated 10.01.2024 issued by UPPCB.

Conclusion:
For complying of closure orders dated 10.01.2024 issued by UPPCB, the
mining activity of all 08 mining leases covered in this matter are closed/ non-
operational as per facts came into light through mines office letters dated

05.07.2024 and 09.09.2024 issued by the Mines Officer, Sonbhadra.

The above additional repottof joint committee is being filed for the kind perusal

and consideration of this Hon'ble Tribunal.

Dated: 20.09.2024
&'}K = r&'?H
7}\09 — 7 "
(UK. Gupta) (Shailendra Singh)
Regional Officer Mines Officer
U.PP.CB Sonbhadra
Sonbhadra

Page Jol3

211



— &3 Frfem, =
212 = REGIONAL OFFICE, &"A LiFEO
I~ S50 s i N7 Jr=nts

—

O OL BOARD
¢ AN %b U.P. POLLUTION CONTR
SONBHADRA
oo G- faraie—
Ref.No.: 6706(/6/()/4 NO - Sﬁ'Z/‘ZOQU Date: 05/07-/5/09_!4
To,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Sub:- Submission of status report in pursuant to order dated 22.05.2024 passed by
Hon'ble NGT in the matter of Original Application No. 592/2024 News Item
titled "Sonbhadra ®isal ¥ Rrer @A &1 97y vewor Fgzor, w9 g=1 AT

appearing in newstrack.com dated 24.03.2024.

Sir,
In Compliance of Hon'ble NGT order dated 22.05.2024 in the matter of O.A. No.
592/2024, News Item titled "Sonbhadra ®rgeil # et AN &1 arg yewor fFrizor, S

QT AT appearing in newstrack.com dated 24.03.2024, the status report is being filed
herewith.

It is requested that the aforesaid status report may be presented before the
Hon'ble Tribunal for kind consideration.

Encl.: As above. ]
Yours faithfully,

@

\
(U.K? Gupta)
Regional Officer

Sonbhadra.
Endt. No. & date as above.

Copy to:-

1. District Magistrate, Sonbhadra for kind information please.

2. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information
and necessary action please.

4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,
Supreme Court of India, New Delhi-110001.

/

Regional Officer
Sonbhadra.

fii {159 T 162, ITR AT (Frave avd) & L)) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
2 . WITE-231216 Robertsganj, Sonbhadra-231216

§-3d : rosonbhadra@uppcb.in E-mail: rosonbhadra@uppcb.in



—

Status Report in pursuant to order dated 22.05.2024 passed by
Hon'ble NGT in the matter of OA No. 592/2024 News Item titled

"Sonbhadra Wrgdl 8§ e guiditst &1 arg Uguur Ao, S qR1 A
appearing in newstrack.com dated 24.03.2024

1. Hon'ble NGT vide its Order dated 22.05.2024 on Original Application No.
592/2024 in the matter of News Item titled “Sonbhadra wrsal & Rier guididie
&1 a1 YguUl (48301, 9 4R1 Al 7 appearing in newstrack.com dated 24.03.2024,

instructed the following:-

“

........ 6. Hence, we implead the following as respondents in the matter:

(i). Ministry of Environment, Forest and Climate Change Regional Office Lucknow, Through
its Deputy Director General Integrated Regional Office KendriyaBhawan, 5th Floor,
Sector 'H' Aliganj, Lucknow - 226020.

(ii). Uttar Pradesh Pollution Control Board, Through its Member Secretary BuildingNo. TC-
12V Vibhutikhand, Gomti Nagar Lucknow-226 010

(iii). Central Pollution Control Board, Through its Member Secretary PariveshBhawan, East
Arjun Nagar, Delhi-110032.

(iv). District Magistrate, Sonbhadra DM Office, Lodhi Sonbhadra231216 Uttar Pradesh, India.

7. Let notice be issued to the above respondents-3
8. Same issue is pending before the Tribunal in O.A. No. 176/2022. Hence, the office is directed
to list this O.A. along with O.A. No. 176/2022 on 11.07.2024...”

2. Hon'ble NGT vide its Order dated 17.10.2023 on Original Application No.
176/2022 in the matter of Aman Chaudhary versus Union of India &Ors,

instructed the following:-

o 15. The Director Geology and Mining Department, Uttar Pradesh, the District
Magistrates and the Superintendent of Police in the State of Uttar Pradesh are directed
to ensure that no mining is allowed to commence or continue without obtaining of
CTE/CTO from UPPCB as the case may be which fact has to be verified by them with

reference to the information uploaded by UPPCB on its website from time to time.

Page 1 of 2 Cﬁ/
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3. For complying of above order dated 17.10.2023 in the matter of OA 176/2022,
UPPCB has already issued closure orders to 08 mining leases of District-
Sonbhadra under section 31-A of Air (Prevention and Control of Pollution)
Act, 1981 (as amended) vide letters dated-10.01.2024. The details of mining
leases and closure orders copy are attached herewith and marked as
Annexure-1.

4. In order to ensure the compliance of closure orders issued to 08 mining
leases by UPPCB vide letter dated 10.01.2024, District Magistrate, Sonbhadra
has directed to Mining Officer, Sonbhadra and Sub-Divisional Megistrate,
Obra/ Robertsganj, District-Sonbhadra vide reference no. G0633/0OA-592/
2024 dated-01.07.2024 for effective compliance of closure orders. Copy of
letter dated 01.07.2024 is attached herewith and marked as (Annexure-2).

The above additional information is being filed for the kind perusal and

consideration of this Hon'ble Tribunal.
G

. Q\o
Dated: 08.07.2024 UK Gupta)

Regional Officer
U.P.P.C.B
Sonbhadra

Page 2 of 2
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Annexure No.1

. N
O UTTAR PRADESH POLLUTION CONTROL BOARD
N
Ref. No: H05469 /-2 vaosfloeio—66/ ) v/ 2024 Dated: 10-01-2024

Smt. Binduwati Devi /o hri Ram Chandra Ratna, R/o- Village- Bijri Harhua, Churk, District-
Soncbhadra, U.P Proposed of "Sand Stone (Khandn, Glutl & Red Morrum) Mine" Project at
Gata No.-52, at Village- Sirsiya Thakural, Tehsil- Robertsgan), District- Sonebhadra, u.p.,

Leased Area -5.0 ha,

g fF Smt Binduwati Devi /o hri Ram Chandra Ratna, R/o- Village- Bijri Harhua, Churk, District-
Soncbhadra, U.P Proposed of "Sand Stone (Khanda, Gitti & Red Morrum) Mine" Project at Gata No.-52, at Village- Sirsiya
Thakurai, Tchsil- Robertsganj, District- Soncbhadrs, U.P., Leased Area -5.0 ha. fr amt E'tﬁTt FHET ATAT |
aﬁamwm’émwwaﬂﬁMWﬁ,mﬁﬁmaﬁﬂw(ﬁmmmﬁmﬂ)
Sffrm, 1974 @ UWI—-25 T3 aR] WEET Frawer wur P sfdfam, 1981 @ ari-21 & g=ria DAL
/B AN, wra e s sifyard R
ugﬁ?qwﬁmmzﬁaaﬁm.ﬁﬁaﬂﬁﬁmﬁﬂﬂaﬂoqo#wm/zmmm
T g ofe gEw w@ s F ol ke AT 17.10.2023 @ GaiTTa 3w frera B
“ ....15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed te commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. i
T8 f5 M0 IR, ERT RA SR IRA @ FgU A qod A B 03 RAG 20102023 F
W W AP @ Uee @ e arg (wgEv R @ Frison) sfafrm, 1981 #F UR-31T B A
PRV TAR AfeE frta fear wa en| 9@ wefta eRv qaneh AW fAie 20102023 A & TR @R
i & G B T A 33T ERT 99 wefia B qanel Afew w1 S afewe a8 far ik A @
maﬁé%mqﬁa@aﬁﬁuﬂ%mﬂﬂi./?ﬁamw%ﬁaﬁ%ﬁuﬁﬁﬁmfiraq’réaq?
S¥eE far T 2| SHE @1 99 B o (Wguw frare qen fraEn) sffeE, 1974 A aw-25 @ Ay
gy Farer qen e sffam, 1981 @ aR-21 @ IeuA &) 9 @ gftend Sfed 9 WE WA
P & ¥ W@ g UE aavad € 6 et 3w @ Warer P I 9 |
o SuRIa afta qudi @ ofden ¥ arg (reuer Prawrer vd P sfdfrm, 181 H aRI-317 @
mm$wmmm@amm$mmm$mmwm
1. T FHE D GAE IS /HATeE AfHAT B Ahre wHTE @ a= far s 7
) wem ARFRAl & gE e A i & & @@ e gEE A e aelt @ e/ gee
a1 qaraRe Wl ® acrd we PR aw 1) '

e ST @ SN o P ¥y s |

V4
& gafaRer JfRsr
2
wfafer: Prfefaa @ el t§ smawds srfad &g S e
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—
.

TG |
3. W.Wl
4 e /e gferg aflers / Irgad |E |
5. foren @M afREM, d=ae | g
6. qafeRer SRR, e g, Jowo gyl A A, @S |
¥ g!;uaﬁrﬁrﬁ Jow0 wegyvl fraEv {18, WE | \”\/\
T qarERer AR
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T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppcb.in
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M- —~
s-‘gg‘? UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /-2 /Tosiocio—66,/ 71 73/ 2024 Dated: 10-01-2024

Shri Gyanendra Tripathi, Add.- Ward No.- 21, Ashok Nagar, Tehsil- Robertsganj, District-
Sonbhadra, U.F, Proposed Project of “Dolo Stonc",( Gitti, Boulder ) Mine Projcct located at
Araji No.- 7536 Ga Mi, Khand No.- 02, Villlage-Billimarkundi, Tehsil- Robertsganj, District-

Sonbhadra, U.P, Leased Area -4.0 ha

7g f& Shri Gyanendra Tripathi, Add.- Ward No.- 21, Ashok Nagar, Tchsil- Robertsganj, District- Scmbhadr;,
U.P, Proposed Project of "Dolo Stone",( Gitti, Boulder ) Mine Project located at Araji No.- 7536 Ga Mi, Khand No.- 02,
Vil]lag:g?llimn.rk:ndi. Tehsil- Robertsganj, District- Sonbhadra, U.P, Leased Area -4.0 ha o 3t gaTE HET A |
qﬂﬁaﬁhmwmmwmmﬁmmaﬁmﬁm«waﬁﬁmm?wﬁmwam
Prizw) ofifram, 1974 B GRT-25 T g HET ARV I Porafor) afefrs, 1981 W ERI-21 F A
HAL /DA, wra v s aifvard 2)
W%szﬁaaﬁm,#ﬁﬁhﬁmﬂmoqoﬁm175/2ozzam=|a‘m*€|
mqﬁaﬂsﬁmsﬁsmqﬁmﬁuﬁamﬁnﬁ%w.wmzaa#gﬁwdwfﬁﬂaﬁﬁz—
“ .15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ......"
zzzﬁsqmmtxh.a.mwﬁamma%ﬂmmﬁmmézﬁﬁﬁ:ﬁiﬁmmzoza%
W A AP @A Uel B g ayg (reEv fraror dur o) s, 1981 @ URT—31T & F=ia
mmmﬁﬁﬁﬁmmmmﬁﬁammmﬁﬂiﬂszo.w.zozaﬁé‘rmﬂm
mﬁaaaﬁ$mﬁmmwﬂzﬁawmmmaﬁéwﬁmﬂ?aﬁﬁmwmﬂﬁ
mﬁéﬂm@maﬂﬁma%m?ﬁ.ai/mammﬁ?&ﬂﬁ%ﬂﬁuﬁﬁﬁwﬁaﬂéﬂw
e fr T 2| g @1 9 e e (Fguw e e i) sffEE, 1974 @ gR-25 14 9
s Prawor e P off, 1081 @ URI-21 B Sewigd 8| SA & gfeTa FAfed ¢d ST wRed
ﬁmﬁwﬁgﬁmm%ﬁmﬁwﬁ%ﬁﬂmaﬂmmu

o Surad Attt et @ e ¥ arg (wgEe P @ P sfRifw, 1981 @ aR-317 B
wgﬁmmem@mm%mmWEﬂ$mﬁmwm

[
1. WTR FHE B T IeAIEA / HATEH UHA B AbId W | T HA7 S 2
2. weH sR@MRAl § e en & o 8 5 7§ s g B e Al @ srgen/ ueen
e qafavoy Wl & aohre e A PR a2 '

e RS B e ga i 3g sl

il
& qafaRer JftE
_ F=—2)
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5. g@ﬁ aﬂﬁ/aim ﬂ’?g_‘;l b |
6. & TRV ARER), Ared gAY, Jovo wgwYr FrE 9, dETe |
7. &3 AfEr, Sowo wgEwT fEEw A, |ER | F\)\
T TTERYT Afewr
(-2)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppch.in
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= SRUSEHE AL BE LR I I

1
2 %‘Jﬁ% UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /#-2/voiodio-ss /v 121/ 2024 Dated: 10-01-2024

Ajay Kumar Singh S/0 Shri Baljnath Singh, M/a A.K.S. Industries 514/15, Ambroslya
Apartment, Lanka, Distt: Varanasi., Proposed 'Granite (Glttl & Boulder) Mine Project at
Gata no. 2Ga, Village Jata Juwa, Tehsil Dudhl, Distt: Sonbhadra,U.P. Lease area 1.670 ha.

T8 f& Ajay Kumar Singh S/0 Shri Baijnath Singh, M/a AK.S. Industries 514/15, Ambrosiya Apartment,
Lanka, Distt: Vamnasi., Proposed 'Granite (Gitti & Boulder) Mine Project at Gata no. 2Ga, Village Jata Juwa, Tehsil Dudhi,
Distt: Sonbhadra,U.P. Lease area 1.670 ho. R &) ga1d a1 wimm | swkvan aftfer weret w2 ga1é zrar w0 @t
ard R wran @, Rred o rou @ ¥ o (rquer Prawer aen Prasen) sfefr, 1974 %) aI-25 U4 Ty
e frarer wer P sffram, 1081 @ uR-21 @ smnfa WAL /WA g A wrAr A 21
T & i sy Ra afvewe, 7E Reeh 4 Rareda siovo W@ 176 /2022w hah
W gfeE S e v s W g sy RstE 17.10.2023 & {H7Td 39 Friaq &~
“..... 1& The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ...... = )
Wﬁi%ﬁiﬁﬂ.mwmmﬁwﬁmﬂéﬁﬁ&%mjpmzafﬁ
A W A0S T e B g a1y (rqww Pawer aun ) sRfaE, 1es1 @ aR-317 3 s
FRO @R Afew Ffa i mar o) Sem s BRY qaE) AR RAE 20102023 F A TE ARy
I & 9 B I N g gRT IH Rl RV qaRi ARE @1 1 gfea T8 R T ok 7 &
T A A G (d Ay dRfEn @ smnfa WAL/ @A wa R o @ waw ¥ PR B ade =
mﬁﬁmm%rmmwmmmfﬁmwmﬁm)m, 1974 @ GRI-25 TF @G
WgEY AR qur fEmn) s, 1981 @ OR-21 T Ieorgd ¥ | Sa B 3R HRd UF @A @A
T A A YA g TE wmaens @ e deA s @ wares @ Awr 9 |
3T et aftfar et & uRed ¥ Ay (wgwr Prawer Ta P e, 1981 @ R-317 &
mmﬁﬁmmm@mmémmmﬁmﬁawm
frfa frd o -
1. TS FPTE B FAXC IeAIEH /WA UHA B AdTA W & 7 v o 2|
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maﬁvﬂa%mﬁﬁvhﬂtgm@l

wfafaft: frafafea  qaamd @ smws s g i)
v, 4w vd @fed Py, Sar Wy, af s, o |

AETF |
Rrafrar, |rrg |

N

3.
4. 9w arehes /aRe Iefleres / YR HTIE |
5. f’aimumarﬁwm,ﬂ’;!fgl o
6. T qafavw sfe), e a1, Sowo wEEOT P W8, s |
7. & i, Soso ST Pt A, W | A
T QIER R
g-2)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppceb.in - Web Site: www uppcb.in

217



218,

—

s SR W gguor T a1

a
@ %‘b’% UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /-2, rocfoio-es,/¥e) sidw / 2024 Dated: 10-01-2024

Shri Ajay Kumar Singh S/o Late Shri Onkar Nath Singh, R/o-18/188, Ayappa Temple, Sector-
8. Obra, Tehsil-Obra, Distt-Sonbhadra (U.P), Proposed for “Billl Markundi Building Stone
Gitty/Boulders Dolostone Mining Project (Khand-4)" at Gata no./ Arazi No, 7536 Ga. M, near
Village - Billi Markundi, Taluka: Obra, District: Sonbhadra, Uttar Pradesh, Area - 4.0 ha

Te f& Shri Ajay Kumar Singh S/o Late Shri Onkar Nath Singh, R/0-18/188, Ayappa Temple, Sector-8. Obra,
Tehsil-Obru, Distt-Sonbhadra (U.P), Proposed for “Billi Markundi Building Stone Gitty/Boulders Dolostone Mining Project
(Khand-4)" at Gats no./ Arazi No, 7536 Ga. Mi, ncar Village - Billi Markundi, Taluka: Obra, District: Sonbhadra, Uttar
Pradesh, Area - 4.0 ha fOTR 3T IHIE HET WA | I A WA R FHE R @A B fEa w2,
Rres forl voa 1S & o1 (T Frarer gar Prio) sffrm, 1974 F) aRI-25 Td arg wguen FrERe
Praron) afifraw, 1981 @ uRI-21 & arrte WAL /DA, e s s €1

% 5 A I eRa dRERE, E feeeh # RaREE Joto WEAT 176 /2022 A A
7 g 3% 3 vd a1 # oiRa amdy R 17.10.2023 B gETa of Freaq &

“ ... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which foct has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. .....”

78 5 A0 A, R WG S IRY B U # Ao a8 B T RAG 20102023 F
A Y S G Uee @ feg g (wgeor frawer den Prdaw) s, 1981 F gRI-317 & IJ=d
FRO TR AfEE Pria Rew T oor| eew wWebla oR aaRd Afed faeie 20102023 # & A @l
1l B 9T B I N THE gRT Sa wahia B aaR) A @ $18 s @ Rar mar v T &
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e v T R P 1 S G o (WU P o friv) sffm, 1974 @ awi-25 T3 ag
eEr fyarer qur fr sffram, 1981 @ aR-21 @ IeeiEd §1 9F @ g TAfd vd o W
B e ¥ v gl 98 s & 5 e 3T @ werer & e w |
¥ SRIE affa qedt @ uflen § arg (reEer Farer vd ) s, 1981 B aR-31T @
memmmﬂ@muM$mmmm$mﬁqmm
ffa 5 o 8—
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i
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TGS |
3. e, |Fas |
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Ref. No: H05469 %2/ vwfodlo—6s,/ 7t sraw /2024 Dated: 10-01-2024

Shri Arun Singh Yadav, R/o- Village-Billimarkundi, Tehsil- Obra, District- Sonbhadra, u.pP,
M/s Shri Mahadev Enterprises, Proposed Projcct of Bullding Stone (Gitt// Boulder (Dolo
Stone)), in Gata No.- 4949 Kha, Village-Billimarkundi, Tehsil- Obra, District- Sonbhadra,
U.P., ( Areca : 5.880 ha.)

7% & Shri Arun Singh Yadav, R/o- Village-Billimarkundi, Tehsil- Obra, District- Sonbhadra, U.P., M/s Shri

Mahadev Enterprises, Proposed Project of Building Stone (Gitti/ Boulder (Dolo Stone)), in Gata No.- 4949 Kha, Village-
AT FHTE el AT | SR

Billimarkundi, Tehsil- Obra, District- Sonbhadra, U.P., ( Area : 5.880 ha.)
mmmﬁmwwmﬂﬁmmé,fﬁﬁ%ﬁmm‘ﬂm(ﬂ@wﬁmmﬁwﬂ)
S, 1974 B ARI—25 TE AT wEEVT Prareor aen ) ol 191 @ aR-21 @ aa AL
/A g far s afard 2
WﬁimwﬁﬂEﬁam,ﬂs‘fzc—cﬁﬁﬁamﬁﬁaﬂoqomwe/zozzwﬁaﬁ
WWWWWW]#WW&%17.10.2023&‘-@33&1%@?{%:—

“ ... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining Is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. e
uzﬁimoQﬂ.afr.é’r.mmﬁammaﬁmﬁma\éﬁwmmwmza%

A ¥ S @ Uee & fiwg arg (www Faw qun o) s, 1981 @ GRI-317 B I
mm#ﬁvﬁﬁﬁmwmrwﬁeﬁhmmmﬁwzo.1o.2ozsﬁa"tmﬁmﬁ!
mﬁaﬁmﬁﬁmﬁmﬁmmﬁaﬁﬁwmmwaﬁuﬁmﬁwﬁmmmaﬁ
ma’l%‘ﬂmqﬁmgaﬁﬁuﬁa%wﬁﬁ.ﬁ.ﬁ./ﬁ.ﬂ.ﬁ.w%ﬁmﬁ%ﬁdﬂﬁﬁﬁwﬁaq‘réaw
e T 2| giE @1 S we el (weuer e dan P s, 1974 @ URT-25 T§ 914
ey frawer den FrEen) sfefiams, 1981 A UNI-21 &1 e ¥| 99 B gfeeTd WAed U4 W Wl
7} @ 3§ @ g E IaeEE ¢ 5 A §HE B Ao B I 9 |
o SR affa qedi @ aRYen § g (v PR vd o) sffrm, 1981 @ aR-31T @
ﬁmﬁmmﬁ;@ﬁmmﬁmﬂgﬁm%ﬁ$mmm$mﬁqﬁm
f&a -
1. mma%mm/ﬁammﬁmmﬁﬁﬁmmm
» wed AREIRE ¥ Te aem A o # 5 ag s gag @ fem areh @HA s/ vea
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*@,}g? UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /%2, vofiodlo—ss /dt sirder/ 2024 Dated: 10-01-2024

Shri Abhishek Kumar Singh S/o Arvind Kumar Singh, R/o- Villnge & Post- Chhitauni,
District- Yaranasi, U.P., M/s Unnti Engineering, Proposed River Bed Sand/ Morrum Mining
Project from Son River located at Gata No.- 221 Cha, Village- Sasnal, Tehsil-Obra, District-
Sonbhadra, U.P., M/s Unnti Engincering , Lease Arcan: 18,215 ha

g€ & Shri Abhishck Kumar Singh S/o Arvind Kumar Singh, R/o- Village & Post- Chhitauni, District-
Varanasi, U.P., M/s Unnti Engineering, Proposed River Bed Sand/ Morrum Mining Project from Son River located at Gata
No.- 221 Cha, Village- Sasnai, Tehsil-Obra, District-Sonbhadra, U.P., M/s Unnli Engincering , Lease Arca: 18.215 ha o
T gHIE HE WA | S affa Wi W) 3@ EN @ & e fear o @, e ol e a @
el (wguor Frawor o P sffm, 1974 @ ani-25 ©d arg wguer Frarer qer P sffras, 191
A uR—21 B srartd DAL /AN wra g s e #)

T f ae T wRa sfew, % Reh 3 Rerfe oo W 176 /2022w el
EEI st gfear vd o # qiRa s fRHT® 17.10.2023 & GETA W fFTEq B

“...... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent

of Police in the State of Uttar Pradesh are directed to ensure thot no mining is allowed to commence or continue

without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with

reference to the information uploaded by UPPCB on its website from time to time. ......"

78 f& @0 A grr vl ST IR & U d wwy 9 3 3 fEA® 20102023 B
T ¥ S T e @ faee g (g fare qen fEe) sffm, 1981 @ GRI-317 @ 3w
FRU T Afew et e mar ur) Seo wafifa R aowet Aifew fRAie 20102023 A @ TR IER
a8 9 B IR A 5T g I Wehia Rvr gl Aifew o ¥ gfoear 7€ R T ek 7 &
T A8 ¥ T @ g dRfm F srta AL/ AN yw R o $ wew A faw fm oda w
Imae frm man | 3B F 9F FA ool (wgEw Frawer qen Frda) affem, 1974 @ gR-25 wd ag
gyor fFrarer qen frdaen) sffrem, 1981 @ aRi-21 @ Iewe ¥ SH B gfea et W@ O @R
& [ ¥ @A g2 I% WS ¢ & AUH IHE B FEAeH B JAbT A |

¥q: IRT aftia @al & aR¥er J arg (asEvr fFare uF o) sffam, 1981 @ aR-317 @

=Ty ufdadl &1 9 SR g WEH AREN & IFHIEHINR A9 SETE B el e 9 ey
fopfa fd oid &—
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Ref. No: H05469 /-2 viochodlo—ss /7t amdw /2024 Dated: 10-01-2024

Shri Rajeev Kumar Sharma,R/o- 59- Chakarpuri Paper Mil Colony Near Metro City
Nishatganj Mahanagar Lucknow,,Uttar Pradesh, Proposed for Mining of Gitti Boulder (Dolo
Stone) Mining Lease Area at Araji No:-4478 Chha, Village-Billimarkundi, Tehsil ~-Obra
District-Sonbhadra , Uttar Pradesh, Arca 1.80 ha.

g & Shn Rajeev Kumar Sharma,R/o- 59- Chakarpuri Paper Mil Colony Near Mctro City .ﬂishatganj
Mahanagar Lucknow,,Uttar Pradesh, Proposed for Mining of Gitti Boulder (Dolo Stone) Mining Lease Area at Araji No:-4478
Chha, Village-Billimarkundi, Tehsil ~Obra District-Sonbhadra , Uttar Pradesh, Area 1.80 ha. foT1 3Pt g@1¢ @@ W |
SRIE A RIS R IR GN @ T I e e @ free o won a8 @ o (ageer Prawer qen
frar=or) s, 1974 @ aRI—25 TE Ay weEr frawer qur Fri) i, 1981 #oaR-21 @ s
WAL /NAAN wra e s sifard & .

7 & A g eRa aftew, ¢ Rieeh ¥ fRawndia sfovo wwm 176,/2022 3 e
T g 36 RS vd o F wiRa amey RETe 17.10.2023 @ GEAG ¥ frad -

“...... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintem-:fent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is olfowed to commence or conrm.ue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ...... a

7E f& =0 A, g’ vl SwiE IR @ aquem ¥ www A @ 03 e 200102023 &
wﬂmﬁwqga%maqmﬁamwﬁﬁw)aﬁﬁuﬂ, 1981 & UNI-31Y & I~
SRV qaRn e frfa @ mar or) 9@ Weffa eRvr qaet Aiftw RAE 20102023 § @ TR R
adid & 91 @ I A g g Se WePla HR FaRi A F1 B whewr T8 R mn ok 7 @
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1 [ # v g T eS¢ 5 el 3% B e 3 I W |
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fyfa g o @—
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Ref. No: HO05469 /¥1-2,/ vosfiodo—ss /7 s /2024 Dated: 10-01-2024

f’hri A::ldt .P?)m‘l' Add: 61, Bari Dala, Dala, Tehsil- Robertsganj, District- Sonbhadra, U.P,
rope olo Stone"(Gitti, Boulder) Minc Project located at Arnji No.- §5593 ka, Khand

No.- 08, Villlage-Billimarkundi, Tehsil- Robertsgan), District- Sonbhadra, U.P, M/s Amit
Enterprises, Leased Area -4.230 ha

e f& Shri Amit Mittal, Add.- 61, Bari Dala, Dala, Tehsil- Robertsganj, District- Sonbhadra, U.P, Proposed
"Dolo Stone"(Gitti, Boulder) Mine Project located at Araji No.- 5593 ka, Khand No.- 08, Villlage-Billimarkundi, Tehsil-
Robertsganj, District- Sonbhadra, U.P, M/s Amit Enterprises, Leased Area 4.230 ha fr& aIm! garé @1 S| Suvrant
aftfa were W 3P N @A @ @ fhar o 2, Rrad R wow a8 @ I (wrgeen Frawer qar )
RIFTH, 1974 A UR—25 Td A wgEv farer aen ) sfefram, 1981 B aR-21 # g AL
/AN ura e an aftard 2
Wﬁiqﬁiﬁuﬂﬂiﬂ'ﬂgﬁﬁaﬁmﬂ,ﬁéﬁﬁﬂﬁﬁﬂﬂﬁﬁﬂ%ﬂo@#@ﬂﬂﬁ/zonmm
7 A S SRS T o ¥ TiRa amdw RATE 17.10.2023 @ GETA 37 FA 8-
“ ....15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. .... i
T& 5 WMo TANA. BRI GRA SR ARY B e # wod A @ A RAE 20102023 B
oW Y WS G e B Reg Ay (g Fare qun friaw) sffe, 1981 @ GR-31T & ST
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forta foedr wird 22—
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Far 7o W gRa yfrevor, 7 Reeh g 3070 HE—592 /2024 News Item titled .
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#Ra afaxo § AR aflovo F@—176 /2022 o At &= gfE o 3w v e A
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(feret 3TTHI)
wiw 1424 /afat /2024 faiad <9{7/07/2024
0 o HETRT FIX TFI,
TRt eV RiE AT G 8 gy WA A
frarft \0—10 /40, ficed TR, afyen,
SITFT—3NaRT, STTUS—IT9E |
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Ref. No.: GO +34- / O.A. No. 592/2024 Date: )4| 68| 2024

From,

Badri Nath Singh,
District Magistrate,
Sonbhadra.

To,

The Registrar,

Hon'ble National Green Tribunal,
Copemicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Sub:- Submission of response on behalf of responsent no.4 District Magistrate, Sonbhadra in
compliance of directions issued by Hon'ble NGT vide order dated 11.07.2024 in_the
matter of O.A. No. 592 /2024 News Item titled "'Sonbhadra BrEal 3 RFel Ul Bl
qrg_Jqur ferg=o, W URT AT appearing in newstrack.com dated 24.03.2024.

Sir,

In Compliance of Hon'ble NGT order dated 11.07.2024 in the matter of O.A. No.
592 /2024 News Item titled "Sonbhadra ®Tgelt % Ryt qidrir @1 arg wgEer A, S
HTHT” appearing in newstrack.com dated 24.03.2024, the response of responsent no.4,
District Magistrate, Sonbhadra is being filed herewith.

It is requested that the aforesaid response may be presented before the Hon'ble
Tribunal for kind consideration.

Encl.: As above.

Your's faithfully,

(Badri Nath Singh)
District Magistrate
Sonbhadra
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO- 592/ 2024

IN THE MATTER OF:

News Item titled “Sonbhadra ®1Edl § el guididte! &1 arg

YgyUT fA530], S+ QR1 A1HET appearing in newstrack.com
dated 24.03.2024

Order Date- 11.07.2024
Next Listing- 21.08.2024

RESPONSE ON BEHALF OF THE DISTRICT MAGISTRATE,
SONBHADRA DM _OFFICE, LODHI SONBHADRA 231216
UTTAR PRADESH, INDIA IN COMPLIANCE TO THE ORDER
DATED 11.07.2024 PASSED BY THE HON'BLE NATIONAL
GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI IN
ORIGINAL APPLICATION NO. 592 OF 2024 IN THE MATTER
OF NEWS ITEM TITLED “SONBHADRA Wisdi # fRmyer
guidiiiedt &1 arg gguur f=i=ur, S qRT ATHEr APPEARING IN
NEWSTRACK.COM DATED 24.03.2024

That this Hon'ble National Green Tribunal, Principal
Bench, New Delhi (hereinafter referred as Hon’ble Tribunal)
vide its order dated 11.07.2024 in Original Application No. 592

1
Response in OA 592 of 2024



of 2024 in the matter of News Item titled “Sonbhadra wigal |
Rrger ghidifiet &1 9rg uguur fAgE0, S QR @ier 7 appearing in
newstrack.com dated 24.03.2024, instructed the following:-
“....1. Issue notice to following respondents who may file their response
within one month.
(i). Ministry of Environment, Forest and Climate Change Regional
Office Lucknow, Through its Deputy Director General Integrated
Regional Office Kendriya Bhawan, 5th Floor, Sector 'H' Aliganj,
Lucknow - 226020.
(ii). Uttar Pradesh Pollution Control Board, Through its Member
Secretary BuildingNo. TC-12V Vibhuti Khand, Gomti Nagar
Lucknow-226 010
(iii). Central Pollution Control Board, Through its Member
Secretary Parivesh Bhawan, East Arjun Nagar, Delhi-110032.
(iv). District Magistrate, Sonbhadra DM Office, Lodhi Sonbhadra
231216 Uttar Pradesh, India.

2. List on 21.08.2024....."”

Response-

1. District Megistrate, Sonbhadra had submitted status report
before Hon'ble NGT vide its letter no G0683/0OA-592/2024
dated 10.07.2024 in pursuant to order dated 22.05.2024
passed by Hon'ble NGT in the matter of OA No. 592/2024

News Item titled “Sonbhadra ®rEdl # RHer guididis o1 arg ugwo
fAdaur, S @ A appearing in newstrack.com dated

2
Response in OA 592 of 2024
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24.03.2024. The letter dated 10.07.2024 is attached herewith

as Annexure-1.

2. As per letter dated 10.07.2024, UPPCB has issued closure

orders to 08 mining leases of District-Sonbhadra under
section 31-A of Air (Prevention and Control of Pollution) Act,
1981 (as amended) vide letters dated-10.01.2024.

. In order to ensure the compliance of closure orders issued to

08 mining leases by UPPCB vide letter dated 10.01.2024,
District Magistrate, Sonbhadra has directed to Mining Officer,
Sonbhadra and  Sub-Divisional = Megistrate, = Obra/
Robertsganj, District-Sonbhadra vide reference no.
G0633/0A-592/2024  dated-01.07.2024  for  effective

compliance of closure orders.

4. The mining officer vide their reference no.-886/khanij/2024

dated 05.07.2024 informed that mining activity of 06 out of 08
mining leases are closed / non-operational. Rest 02 mining

leases have valid CTO presently.

Therefore, the above response on behalf of the District

Magistrate, Sonbhadra as respondent no. 4 is submitted before
this Hon’ble National Green Tribunal for perusal and kind

consideration.

(Badri Nath Singh)
District Magistrate,
Sonbhadra.

Response in OA 592 of 2024
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Ref. No.: G0683/ O.A. No. 592/2024 Date: 10.07.2024

From,

Chandra Vijay Singh,
District Magistrate,
Sonbhadra.

To,

The Registrar,

Hon'ble National Green Tribunal,
Copemicus Marg,

New Delhi.

E-mail-judicial-ngt @gov.in

ﬂdc order dated 22.05.2024 in the matter of 0.A. No. 59252024 News Item t:tled

"'Sonbhadra Wrgai # RHer gddl &1 &y wewu [@Fv, WM Q¥ #MET appearing
in newstrack.com dated 24.03.2024.

Sir,

In Compliance of Hon'ble NGT order dated 22.05.2024 in the matter of O.A. No.
592 /2024 News ltem titled "Sonbhadra BTEel # fmer gidiRia &1 arg wguor fAg=mr, o Q@
HHel appearing in newstrack.com dated 24.03.2024, the action taken report is being filed
herewith.

It is requested that the aforesaid status report may be presented before the
Hon'ble Tribunal for kind consideration.

Encl.: As above.

Your's faithfully,

Sonbhadra
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Status Report in pursuant to order dated 22.05.2024 passed by

Hon'ble NGT in the matter of OA No. 592/2024 News Item titled

"Sonbhadra Wrgdl 8§ e guiditst &1 arg Uguur Ao, S qR1 A
appearing in newstrack.com dated 24.03.2024

1.

Hon'ble NGT vide its Order dated 22.05.2024 on Original Application No.
592/2024 in the matter of News Item titled “Sonbhadra wrsal & Rier guididie
&1 a1 YguUl (48301, 9 4R1 Al 7 appearing in newstrack.com dated 24.03.2024,

instructed the following:-

“

........ 6. Hence, we implead the following as respondents in the matter:

(i). Ministry of Environment, Forest and Climate Change Regional Office Lucknow, Through
its Deputy Director General Integrated Regional Office KendriyaBhawan, 5th Floor,
Sector 'H' Aliganj, Lucknow - 226020.

(ii). Uttar Pradesh Pollution Control Board, Through its Member Secretary BuildingNo. TC-
12V Vibhutikhand, Gomti Nagar Lucknow-226 010

(iii). Central Pollution Control Board, Through its Member Secretary PariveshBhawan, East
Arjun Nagar, Delhi-110032.

(iv). District Magistrate, Sonbhadra DM Office, Lodhi Sonbhadra231216 Uttar Pradesh, India.

7. Let notice be issued to the above respondents-3
8. Same issue is pending before the Tribunal in O.A. No. 176/2022. Hence, the office is directed
to list this O.A. along with O.A. No. 176/2022 on 11.07.2024...”

Hon'ble NGT vide its Order dated 17.10.2023 on Original Application No.
176/2022 in the matter of Aman Chaudhary versus Union of India &Ors,

instructed the following:-

o 15. The Director Geology and Mining Department, Uttar Pradesh, the District
Magistrates and the Superintendent of Police in the State of Uttar Pradesh are directed
to ensure that no mining is allowed to commence or continue without obtaining of
CTE/CTO from UPPCB as the case may be which fact has to be verified by them with

reference to the information uploaded by UPPCB on its website from time to time.

Page 1 of 2 ﬁ/




3. For complying of above order dated 17.10.2023 in the matter of OA 176/2022,
UPPCB has already issued closure orders to 08 mining leases of District-
Sonbhadra under section 31-A of Air (Prevention and Control of Pollution)
Act, 1981 (as amended) vide letters dated-10.01.2024. The details of mining
leases and closure orders copy are attached herewith and marked as
Annexure-1.

4. In order to ensure the compliance of closure orders issued to 08 mining
leases by UPPCB vide letter dated 10.01.2024, District Magistrate, Sonbhadra
has directed to Mining Officer, Sonbhadra and Sub-Divisional Megistrate,
Obra/ Robertsganj, District-Sonbhadra vide reference no. G0633/0OA-592/
2024 dated-01.07.2024 for effective compliance of closure orders. Copy of
letter dated 01.07.2024 is attached herewith and marked as (Annexure-2).

The above additional information is being filed for the kind perusal and

consideration of this Hon'ble Tribunal.
cZ o

. 9\0
Dated: 08.07.2024 QUK. Gupta)

Regional Officer
U.P.P.C.B
Sonbhadra

Page 2 of 2
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Annexure No.1
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O UTTAR PRADESH POLLUTION CONTROL BOARD
N
Ref. No: H05469 /-2 vaosfloeio—66/ ) v/ 2024 Dated: 10-01-2024

Smt. Binduwati Devi /o hri Ram Chandra Ratna, R/o- Village- Bijri Harhua, Churk, District-
Soncbhadra, U.P Proposed of "Sand Stone (Khandn, Glutl & Red Morrum) Mine" Project at
Gata No.-52, at Village- Sirsiya Thakural, Tehsil- Robertsgan), District- Sonebhadra, u.p.,

Leased Area -5.0 ha,

g fF Smt Binduwati Devi /o hri Ram Chandra Ratna, R/o- Village- Bijri Harhua, Churk, District-
Soncbhadra, U.P Proposed of "Sand Stone (Khanda, Gitti & Red Morrum) Mine" Project at Gata No.-52, at Village- Sirsiya
Thakurai, Tchsil- Robertsganj, District- Soncbhadrs, U.P., Leased Area -5.0 ha. fr amt E'tﬁTt FHET ATAT |
aﬁamwm’émwwaﬂﬁMWﬁ,mﬁﬁmaﬁﬂw(ﬁmmmﬁmﬂ)
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ugﬁ?qwﬁmmzﬁaaﬁm.ﬁﬁaﬂﬁﬁmﬁﬂﬂaﬂoqo#wm/zmmm
T g ofe gEw w@ s F ol ke AT 17.10.2023 @ GaiTTa 3w frera B
“ ....15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed te commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. i
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T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppcb.in
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s-‘gg‘? UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /-2 /Tosiocio—66,/ 71 73/ 2024 Dated: 10-01-2024

Shri Gyanendra Tripathi, Add.- Ward No.- 21, Ashok Nagar, Tehsil- Robertsganj, District-
Sonbhadra, U.F, Proposed Project of “Dolo Stonc",( Gitti, Boulder ) Mine Projcct located at
Araji No.- 7536 Ga Mi, Khand No.- 02, Villlage-Billimarkundi, Tehsil- Robertsganj, District-

Sonbhadra, U.P, Leased Area -4.0 ha

7g f& Shri Gyanendra Tripathi, Add.- Ward No.- 21, Ashok Nagar, Tchsil- Robertsganj, District- Scmbhadr;,
U.P, Proposed Project of "Dolo Stone",( Gitti, Boulder ) Mine Project located at Araji No.- 7536 Ga Mi, Khand No.- 02,
Vil]lag:g?llimn.rk:ndi. Tehsil- Robertsganj, District- Sonbhadra, U.P, Leased Area -4.0 ha o 3t gaTE HET A |
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mqﬁaﬂsﬁmsﬁsmqﬁmﬁuﬁamﬁnﬁ%w.wmzaa#gﬁwdwfﬁﬂaﬁﬁz—
“ .15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ......"
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2 %‘Jﬁ% UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /#-2/voiodio-ss /v 121/ 2024 Dated: 10-01-2024

Ajay Kumar Singh S/0 Shri Baljnath Singh, M/a A.K.S. Industries 514/15, Ambroslya
Apartment, Lanka, Distt: Varanasi., Proposed 'Granite (Glttl & Boulder) Mine Project at
Gata no. 2Ga, Village Jata Juwa, Tehsil Dudhl, Distt: Sonbhadra,U.P. Lease area 1.670 ha.

T8 f& Ajay Kumar Singh S/0 Shri Baijnath Singh, M/a AK.S. Industries 514/15, Ambrosiya Apartment,
Lanka, Distt: Vamnasi., Proposed 'Granite (Gitti & Boulder) Mine Project at Gata no. 2Ga, Village Jata Juwa, Tehsil Dudhi,
Distt: Sonbhadra,U.P. Lease area 1.670 ho. R &) ga1d a1 wimm | swkvan aftfer weret w2 ga1é zrar w0 @t
ard R wran @, Rred o rou @ ¥ o (rquer Prawer aen Prasen) sfefr, 1974 4 awl-25 74 arg
e frarer wer P sffram, 1081 @ uR-21 @ smnfa WAL /WA g A wrAr A 21

T & i sy Ra afvewe, 7E Reeh 4 Rareda siovo W@ 176 /2022w hah
W g $in e v o F wiite amke Refe 17.10.2023 @ gea siw Fiead 8-

“..... 1& The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ...... )
Wﬁi%ﬁiﬁﬂ.mwmmﬁwﬁmﬂéﬁﬁ&%mjpmzafﬁ
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a
@ %‘b’% UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /-2, rocfoio-es,/¥e) sidw / 2024 Dated: 10-01-2024

Shri Ajay Kumar Singh S/o Late Shri Onkar Nath Singh, R/o-18/188, Ayappa Temple, Sector-
8. Obra, Tehsil-Obra, Distt-Sonbhadra (U.P), Proposed for “Billl Markundi Building Stone
Gitty/Boulders Dolostone Mining Project (Khand-4)" at Gata no./ Arazi No, 7536 Ga. M, near
Village - Billi Markundi, Taluka: Obra, District: Sonbhadra, Uttar Pradesh, Area - 4.0 ha

Te f& Shri Ajay Kumar Singh S/o Late Shri Onkar Nath Singh, R/0-18/188, Ayappa Temple, Sector-8. Obra,
Tehsil-Obru, Distt-Sonbhadra (U.P), Proposed for “Billi Markundi Building Stone Gitty/Boulders Dolostone Mining Project
(Khand-4)" at Gats no./ Arazi No, 7536 Ga. Mi, ncar Village - Billi Markundi, Taluka: Obra, District: Sonbhadra, Uttar
Pradesh, Area - 4.0 ha fOTR 3T IHIE HET WA | I A WA R FHE R @A B fEa w2,
Rres forl voa 1S & o1 (T Frarer gar Prio) sffrm, 1974 F) aRI-25 Td arg wguen FrERe
Praron) afifraw, 1981 @ uRI-21 & arrte WAL /DA, e s s €1

% 5 A I eRa dRERE, E feeeh # RaREE Joto WEAT 176 /2022 A A
7 g 3% 3 vd a1 # oiRa amdy R 17.10.2023 B gETa of Freaq &

“ ... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which foct has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. .....”
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3 %3,,‘,';.«’:% UTTAR PRADESH POLLUTION CONTROL BOARD

Ref. Noc, HOS4SP %02/ R00ED-00, 0 O0R /20 Dated: 10-01-2024

Shri Arun Singh Yadav, R/o- Village-Billimarkundi, Tehsil- Obra, District- Sonbhadra, u.pP,
M/s Shri Mahadev Enterprises, Proposed Projcct of Bullding Stone (Gitt// Boulder (Dolo
Stone)), in Gata No.- 4949 Kha, Village-Billimarkundi, Tehsil- Obra, District- Sonbhadra,
U.P., ( Areca : 5.880 ha.)

7% & Shri Arun Singh Yadav, R/o- Village-Billimarkundi, Tehsil- Obra, District- Sonbhadra, U.P., M/s Shri

Mahadev Enterprises, Proposed Project of Building Stone (Gitti/ Boulder (Dolo Stone)), in Gata No.- 4949 Kha, Village-
AT FHTE el AT | SR

Billimarkundi, Tehsil- Obra, District- Sonbhadra, U.P., ( Area : 5.880 ha.)
mmmﬁmwwmﬂﬁmmé,fﬁﬁ%ﬁmm‘ﬂm(ﬂ@wﬁmmﬁwﬂ)
S, 1974 B ARI—25 TE AT wEEVT Prareor aen ) ol 191 @ aR-21 @ aa AL
/A g far s afard 2
WﬁimwﬁﬂEﬁam,ﬂs‘fzc—cﬁﬁﬁamﬁﬁaﬂoqomwe/zozzwﬁaﬁ
WWWWWW]#WW&%17.10.2023&‘-@33&1%@?{%:—

“ ... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining Is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. e
uzﬁimoQﬂ.afr.é’r.mmﬁammaﬁmﬁma\éﬁwmmwmza%
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S
*@,}g? UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /%2, vofiodlo—ss /dt sirder/ 2024 Dated: 10-01-2024

Shri Abhishek Kumar Singh S/o Arvind Kumar Singh, R/o- Villnge & Post- Chhitauni,
District- Yaranasi, U.P., M/s Unnti Engineering, Proposed River Bed Sand/ Morrum Mining
Project from Son River located at Gata No.- 221 Cha, Village- Sasnal, Tehsil-Obra, District-
Sonbhadra, U.P., M/s Unnti Engincering , Lease Arcan: 18,215 ha

g€ & Shri Abhishck Kumar Singh S/o Arvind Kumar Singh, R/o- Village & Post- Chhitauni, District-
Varanasi, U.P., M/s Unnti Engineering, Proposed River Bed Sand/ Morrum Mining Project from Son River located at Gata
No.- 221 Cha, Village- Sasnai, Tehsil-Obra, District-Sonbhadra, U.P., M/s Unnli Engincering , Lease Arca: 18.215 ha o
T gHIE HE WA | S affa Wi W) 3@ EN @ & e fear o @, e ol e a @
el (wguor Frawor o P sffm, 1974 @ ani-25 ©d arg wguer Frarer qer P sffras, 191
A uR—21 B srartd DAL /AN wra g s e #)

T f ae T wRa sfew, % Reh 3 Rerfe oo W 176 /2022w el
EEI st gfear vd o # qiRa s fRHT® 17.10.2023 & GETA W fFTEq B

“...... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent

of Police in the State of Uttar Pradesh are directed to ensure thot no mining is allowed to commence or continue

without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with

reference to the information uploaded by UPPCB on its website from time to time. ......"
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B L UTTAR PRADESH POLLUTION CONTROL BOARD
Nz

Ref. No: H05469 /-2 viochodlo—ss /7t amdw /2024 Dated: 10-01-2024

Shri Rajeev Kumar Sharma,R/o- 59- Chakarpuri Paper Mil Colony Near Metro City
Nishatganj Mahanagar Lucknow,,Uttar Pradesh, Proposed for Mining of Gitti Boulder (Dolo
Stone) Mining Lease Area at Araji No:-4478 Chha, Village-Billimarkundi, Tehsil ~-Obra
District-Sonbhadra , Uttar Pradesh, Arca 1.80 ha.

g & Shn Rajeev Kumar Sharma,R/o- 59- Chakarpuri Paper Mil Colony Near Mctro City .ﬂishatganj
Mahanagar Lucknow,,Uttar Pradesh, Proposed for Mining of Gitti Boulder (Dolo Stone) Mining Lease Area at Araji No:-4478
Chha, Village-Billimarkundi, Tehsil ~Obra District-Sonbhadra , Uttar Pradesh, Area 1.80 ha. foT1 3Pt g@1¢ @@ W |
SRIE A RIS R IR GN @ T I e e @ free o won a8 @ o (ageer Prawer qen
frar=or) s, 1974 @ aRI—25 TE Ay weEr frawer qur Fri) i, 1981 #oaR-21 @ s
WAL /NAAN wra e s sifard & .

7 & A g eRa aftew, ¢ Rieeh ¥ fRawndia sfovo wwm 176,/2022 3 e
T g 36 RS vd o F wiRa amey RETe 17.10.2023 @ GEAG ¥ frad -

“...... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintem-:fent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is olfowed to commence or conrm.ue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ...... a
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Ref. No: HO05469 /¥1-2,/ vosfiodo—ss /7 s /2024 Dated: 10-01-2024

f’hri Amit l?dittal. Add: 61, Bari Dala, Dala, Tehsil- Robertsganj, District- Sonbhadra, U.P,
roposed "Dolo Stone"(Gitti, Boulder) Mine Project located at Araji No.- 5593 ka, Khand

No.- 08, Villlage-Billimarkundi, Tehsil- Robertsgan), District- Sonbhadra, U.P, M/s Amit
Enterprises, Leased Area -4.230 ha

e f& Shri Amit Mittal, Add.- 61, Bari Dala, Dala, Tehsil- Robertsganj, District- Sonbhadra, U.P, Proposed
"Dolo Stone"(Gitti, Boulder) Mine Project located at Araji No.- 5593 ka, Khand No.- 08, Villlage-Billimarkundi, Tehsil-
Robertsganj, District- Sonbhadra, U.P, M/s Amit Enterprises, Leased Area 4.230 ha fr& aIm! garé @1 S| Suvrant
aftfa were W 3P N @A @ @ fhar o 2, Rrad R wow a8 @ I (wrgeen Frawer qar )
RIFTH, 1974 A UR—25 Td A wgEv farer aen ) sfefram, 1981 B aR-21 & =g WAL
/A A ara & wren sftard 2

Wﬁiqﬁiﬁuﬂﬂiﬂ'ﬂgﬁﬁaﬁmﬂ,ﬁéﬁﬁﬂﬁﬁﬂﬂﬁﬁﬂ%ﬂo@#@ﬂﬂﬁ/zonmm
7 A S SRS T o ¥ TiRa amdw RATE 17.10.2023 @ GETA 37 FA 8-
“ ....15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. .... i
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